Nomination of cases by Hon'ble the Chief Justice on 03/12/2015

SI no. Case details Nominated to- File delivered in
section
DB of Hon............... ,J

1 W. P. - 65528/2015 Hon. Dilip Gupta, J. Computer fresh
Section on
03/12/2015

Hon........ccuueee... s J

2 Bail — 42642/2015 Hon. Manoj Misra, J. Computer fresh
Section on
03/12/2015

3 Bail — 42598/2015 Hon. Harsh Kumar, J. Computer fresh
Section on
03/12/2015

4 Bail — 42620/2015 Hon. Ranjana Pandya, J. Computer fresh
Section on
03/12/2015

5 Bail — 42484/2015 Hon. Ramesh Sinha, J. Computer fresh
Section on
03/12/2015

6 A482 - 32869/2015 Hon. Pankaj Nagvi, J. Computer fresh
Section on
03/12/2015

7 A482 — 34113/2015 Hon. Pankaj Naqvi, J. Listing Section on
03/12/2015

8 Bail — 43379/2015 Hon. Ranjana Pandya, J. Computer fresh
Section on
03/12/2015

9 Bail — 43513/2015 Hon. Ranjana Pandya, J. Computer fresh
Section on
03/12/2015

10 Bail — 43514/2015 Hon. Ranjana Pandya, J. Computer fresh
Section on
03/12/2015

11 Bail — 43515/2015 Hon. Ranjana Pandya, J. Computer fresh
Section on
03/12/2015

12 A482 - 34166/2015 Hon. Om Prakash, J. Computer fresh
Section on
03/12/2015

13 A482 —34237/2015 Hon. Om Prakash, J. Listing Section on
03/12/2015

14 A482 — 34233/2015 Hon. Om Prakash, J. Listing Section on
03/12/2015

15 A482 - 34242/2015 Hon. Om Prakash, J. Listing Section on
03/12/2015

Appropriate Court dealing with such matters
16 Writ C - 63517/2015 Appropriate Court dealing with such Computer fresh

matters

Section on
03/12/2015




17 Writ C — 63696/2015 Appropriate Court dealing with such | Computer fresh
matters Section on
03/12/2015
18 Writ C - 63338/2015 Appropriate Court dealing with such Computer fresh
matters Section on
03/12/2015
19 Writ C — 63337/2015 Appropriate Court dealing with such | Computer fresh
matters Section on
03/12/2015
20 Writ C — 63687/2015 Appropriate Court dealing with such Computer fresh
matters Section on
03/12/2015
21 Writ C — 63455/2015 Appropriate Court dealing with such | Listing Section on
matters 03/12/2015
22 W. P. - 64547/2015 Appropriate Court dealing with such Computer fresh
matters Section on
03/12/2015

Nomination under standing order of Hon'ble the Chief Justice dated 05.10.2015

23

W. P. - 65316/2015

Hon. Suneet Kumar, J.

Computer fresh
Section on
03/12/2015

24

W. P. - 65485/2015

Hon. Suneet Kumar, J.

Computer fresh
Section on
03/12/2015

25

W. P. - 6965/2015

Hon. Ashwani Kumar Mishra, J.

Computer fresh
Section on
03/12/2015

BY ORDER OF HON'BLE THE CHIEF JUSTICE

J.R.(LISTING)

04/12/2015




